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I(i)above. [Placed in Library.

See
No. LT-7441/8% for (i) and (ii.]

III. A copy each (in English and
Hindi) of the following papers:—

(i) Annual Report and Accounts
of the Indian Jute Industries’ Re-
search Association, Calcutta, for
the year 1987-88, together with the
Auditors’ Report on the Accounts.

(ii) Review by Government on
the working of Association,

(iii) Statement giving reasons
for the delay in laying the paper
mentioned at (i) above. (Placed
in Library. See No. LT-7528/89,
for (i) and (ii)].

Order regarding the Lakshdweep
Pradesh Council (Procedure and
Conduct of Business and Consulfa-
tion with Consullors) Rules, 1988

THE MINISTER OF STATE IN THE
MINISTRY OF HOME AFFAIRS
(SHRY SANTOSH MOHAN DEV):
Madam, I beg to lay on the Table,
under sub-clause (2) of clauses 14 and
18 of the Lakshdweep (Administra-
tion) Regulations, 1988, a copy (in
English and Hindi) of the Lakshdweep
Garette (Extraordinary) Volume
XXTV, No, 6, dated the 2nd August,
1988, publishing the order dated the
28th July, 1988, regarding the Laksh-
dweep Pradesh Council (Procedure
and Conduct of Business and Consul-
tat.on with Counsellors) Rules, 1988,
[Placeq in Library. See No. LT-7509/
89.]

REPORT OF THE COMMITTEE ON
PUBLIC UNDERTAKINGS

SHRI KAMAL MORARKA (Rajas-
than): Madam, I beg to lay on the
Table 5 copy (in English and HindD)
of the Fifty-fourth Report of the Com-
mittee on Public Undertakings on
action taken by Government on the
recommendations  contained in their
Thirty fourth Revort on Indian Air-
lines—Passenger Services,

——

[RAJYA SABHA]
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SOME CENTRAL MINISTERS
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REFERENCE

TO THE COLD
BLOODED MURDER OF AN M.P,
SHRI SANTOSH BAGRODIA

(Rajasthan): Madam, I welcctne Shri
Yashwant Sinhaji who has come here
after a big ordeal. I also request you
to kindly advise the Home Minister to
give us the report on the brutal and
cold bloodeq murder of hon, Member,
Shri T. S. Gurung *

*Expunged as ordered by the Chair



